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MR, DEPUTY-SPEAKER: You can
discuss this matter with Shri Lawrence.

SHRI VISHWANATH PRATAP
SINGH: It is nog possible. However
to take care of the interests of the
growers their representation may be in-
creased from four to six. That has
been agreed and necessary amendment
will be made,

SHRIMATI SUSEELA GOPALAN
(Alleppey): The workers representatives
in the Board have no voting right,

MR. DEPUTY-SPEAKER: We go to
the next item. Shri Pranab Kumar

Mukherjee.

13.51 hrs,

DEVELOPMENT BANK
BILL

AFRICAN

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIJEE): 1 beg to
move for leave to introduce a Bill to
implement the international agreement
for the establishment and operation of
the African Development Bank and  for
matters connected therewith,

MR. DEPUTY SPEAKER: The ques-
tion is:

“That leave be granted to introduce

a Bill to implement the international

agreement for the establishment and

operation of the African Development

Bank and for matters connected there-
with.”

The motion was adopied,

g SHRI PRANAB MUKHERIJEE: 1
introduce the Bill.

13.51 hrs.

MATTERS UNDER RULE 377

(i) NEED FOR GETTING THE ROPEWAY
TO THE PILLER oN RATNAGIRI HILL
REPAIRED
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(ii) NEED FOR ISSUING LICENCES TO
FARMERS FOR CULTIVATION OF POPPY.
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(Hi) CRITERIA FOR GRANT OF CENTRAL
ASSISTANCE FOR ACCELERATED WATER SUP-
PLY PROGRAMME IN RAJASTHAN.
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